2026:AHC:37428

HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - C No. - 3767 of 2026

Mohit Kumar Shukla And 2 Others

..... Petitioner(s)
Versus
Sub Divisional Magistrate And Another
..... Respondent(s)
Counsel for Petitioner(s) . Imran Syed, Sr. Advocate
Counsel for Respondent(s) . CS.C.
Court No.-6

HON'BLE PRAKASH PADIA, J.

1. Heard Sri Tarun Agarwal, learned Senior Counsel assisted by Sri Imran
Syed, learned counsel for the petitioner and learned Standing Counsel for
the respondents.

2. Judgement reserved.

(Prakash Padia,J.)
February 19, 2026

saglain

Digitally signed by :-
SYED MOHAMMAD SAQLAIN HAIDER
High Court of Judicature at Allahabad
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